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LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI

BULLETIN PART-II

(General information relating to legislative and other matters)

Tuesday, 07 March, 2023/16 Phalgun, 1944 (Shaka)
No. 97
DETENTION OF MEMBER

Hon’ble Members are hereby informed that following message, addressed to
Hon’ble Speaker has been received on 02.03.2023 from Deputy Commissioner of
Police, South District, New Delhi :-

“I have the honour to inform you that I have found it my duty in the exercise
of my powers conferred under section 144 CrPC to direct that three MLAs (1) Shri
Rohit Mehraulia (MLA from Trilokpuri, New Delhi) (2) Shri Dinesh Mohania (MLA
from Sangam Vihar, New Delhi) and (3) Shri Gopal Rai (MLA from Babarpur, Delhi)
be detained for as they came to CGO complex along with a large number of people
(more than 5) and blocked the road near CGO complex. The gathering was informed
and warned but they refused to disperse. As such all the above three MLAs had to be
detained on 26.02.23 at 12.40 hrs and brought to Fatehpur Beri Police Station.
They have been released vide DD No.54A dated 27.02.23 within 24 Hrs.”

Raj Kumar
Secretary



